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913 between Timarpur and Pun.iabi Begi. heavy downpour in Jaipur lafit August have 
In Delhi; bc:en awarded to certain contradors with-

out inviting tenders ; 
(b) if ~o, whether the ~nter ha be n 

enguired into and causes as;;enained ; 

(c) whether more colonies h<rJc come up 

in Lawrence Road  atea wbich is j; rved 
by Route No. 913 in re l!nt ~ r  and the 

llel' ic provided by route No. 9 J 3 ~re 

inadequate ; 

(d) whether it is proposed to put more 
bu e · on this route increase their frequency 
and also extend the route to colonies in 

South Delhi for the convcnicn;;e of com-
muters; and 

(e) if not, the re.<.1sops tbl!rcfor ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SHIPPING _ ND TRANS-

PORT (SHRI SIT A RAM KES.ARI) : (a) 
Ycj Sir. 

(b) The services of route N o 913 h ave 
been found irregular on account of traffic 
hold ups on two Railwe y L.!·,1c] o ~ in . 

at Lawrcm:e Road and Shah.ti N:-igar nn 
this route. 

{c) It i seen that some more !31ocks arc 
under construction in r~nce Road 
Colony it elf. Apart from ervices of route 
Q 13. the servi c · of routes 912 ~in  ''Shar-

mik Seva" which almost ;un pur:illel ~  

route 913 in the sector !yinj;? between 

Pun.iabi Bagh Terminal and :.rnric~ Nagar, 
are al o available for the commute rs 

(rl) and (e) S•incc the presc.lt ·erv1ce <l!C 

considered ac.leq uate, there i no proposal 
with DTC l o add additional bu ·c on tlii<> 
route. Further, change-over facilitie · :-ire 
available at  Punjabi Bagh Terminal for 
South Delhi. 

Award of Contract for Construction of 
BricJ.ges in Jaipur 

4059. SHRI DAULAT RAM SARAN: 
Will the Minister of RAILWAYS be :"Jleas-
ed to state: 

(a) whether it is a fact that the cons-
truction work of the bridges damaged with 

(b) if so, what are the circumstdnce · 
unde r which lhe Government did not in-
vite tcnJers for the work ; and 

(c) whether the work awardL'U lo the c0n-
tractors COl.lld be done by the Indian Rail-
way itself? 

THE D EPUTY MINISTER IN THE 
MINISTRY OF RAIL\VAYSi AND IN 

THE  D EPARTMENT OF PARLTAM FN-

TARY AFFAIRS (SHRI MALLIK-

/\IU UN) : (a) No LirPiled tenders were 

called considerin2 urge-ncy :1.0d specia! 
nature of work. 

(b) Does not arise 

(c) No 
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Increase in Production Capacity of .xi~ in  

Coach Factory 

4061. SHRI SUNlL MAtTRA : Will the 
Minister of RAILWAYS ;JP, pleased to 

.t1tate: 

nece sitate crootion of infrastructura · faci-
li.ties at ,a huge capital ouday even for 
getting marginal increase in coach p roduc-
tion capacity and is, therefore, not 1,;onsi-
dered economically viable. 

{ii) BEML & J essop.-These are Public 
Sector Units under the Ministry of Dc-
fen ·c Production and Ministry of lnell1 try 
rc-;rcctively, who will heve to decide upon 
the e~tion of expansion and Railway 
Mini ·try cannot interfere in their internal. 
affoir!Y. 

~l i Central Schools without BuiJding;i 

4062. PROF. NARAIN CHAND PARA-
SHAR : Will ihe Minister of EDUCATION 

(a) is there any proposal to iuc1ense the AND CULTURE be pleased to sfQle: 

production capacjtv of the exi tin.~ cc ~r. 

factory in the country ; 

(b) if so, details thereof ; and 

le) if not, reasons therdor ? 

THE DEPUTY MINIST ·R IN THE 

MiNISTRY F RAILWAYS AND IN 

THE DEI•ARTMENT OF PARLIAMEN-
TARY Af-FAlRS (SHRl MAL IK-
1'.RJ UN) : (a) No 

(b) Do 'S not arise. 

(c) There ar three conch manufacturing 
factories in the country:-

<i) Int gral ~o:ic  .1t..:Lu 1 y (IC ), 

l r~ . 

Cii) Bharat Earth Movers Lld .. (BEML), 
Ban go lore. 

liii) Jes op & Co., Calcnita. 

(i) I.C.F .-The optimum production 
capacity of JCF is 750 i:oaclle per :mnum. 
For want of udequate space there is little 
scope for expansion of the ~xi tin  SheJI 
Division of I CF unless major st1 uctural 
changes are carried out. Increase in out-

turn of coaches at ICF, would, t~refore, 

(Li) the names of the Central S hools 
Within the Union Territory of Delhi a do 
not have buildings of their own ; 

(b) whether <lny funds have been ear-
marked for the construction of the build-
ings of these  schooJs during the Sixth F:ve 
Year Plan; 

(c) the details thereof ; and 

( c.l) if not, the rc:isons lhcrefor 0 nd t ~ 

likely date by which all schools will have 
building· of their own? 

THE D EPUTY MINISTER JN THE 
MINISTRIES OF DUCATICJN AND 
CULTURE AND SO IAL WF.LFARE 
(SHRJ P. K. THUNGON) : (·) (i) Ken· 
driya Vidyalaya, Sadiq Nagar (MasjiJ. Moth) 

(ii) Kenuriya Yidyalaye .AGCR Colony 
([rans-Yam una); 

(iii) Kendriya Yidyalaya, 6tc::imar open-
ed recently). 

(h} to (d) While the budget provision for 
constru tion of building of .t\..l!nJnra Vidya-
laya, S d iq Nagar already ... xi l during the 
current financial year, budg t pruvi ion for 
building of Kendriy:i Vidyala;i.i, A  CR 
Colony and Kendriya Vidy;:ilaya, baliIT'e.r 
will depend upon availability of rr ource 
io the  n ar future. 




